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Mechanisation in Iron Ore Mlaea

•151. Shri S. M. Banerjee; WU1 the 
Minister of Labour and Employment 
be pleased to refer to the reply given 
to Supplementary on Starred Ques­
tion No. 882 on the 28th August, 1958 
and state:

(a) whether thousands of workers 
in various iron-ore mines are likely to 
face unemployment as a result of 
introduction of labour-saving devices 
(mechanisation);

(b) whether mine-owners took 
prior permission from the Govern­
ment;

(c) the number of workers already 
rendered idle at present; and

(d) the number of those provided 
alternative jobs?

The Deputy Minister of Labour 
(Shri Abid All): (a), (c) and (d). No, 
excepting that in the case of Noamundi 
mines, out of an estimated surplus of
5,000 about 3,000 workers are being 
absorbed by TISCO and efforts are 
being made to find alternative jobs for 
the remaining workers.

(b) This is not obligatory under any 
labour law.

Antarctica

fu  fShri Bhfee Narayan Das:
\  Pandit D. N. Tiwarl:

, Will, the ***** PQateter be pleased 
to state:

(•) whether India baa i* mgr jqy- 
been associated with the framing at •  
set of principle* aimed at 
Antarctica as a "peaceful aaaa";

(b) whether India was invited to 
participate in the international con* 
ference to evolve a treaty in this 
regard held in U.SA. in October, 1909; 
and

(c) if so, the nature of such parti* 
cipation?

The Deputy Minister of External 
Affair* (Shrimati 1 Meaoa):
(a) to (c). No, Sir. India was not 
invited to participate in the confer­
ence on Antarctica.

Loss ot Man-Days In Cement ladntxy

M7. Shri Bam Kriahaa Gupta: Wit 
the Minister of Labour aad Employ­
ment be pleased to state the number 
of man-days lost since April, 1958 due 
to lock-outs, lay-off and strikes in 
cement industry?

The Deputy Minister of Labow 
(Shri Abid All): From April 1958 to 
August 1969, 3,82,166 man-day* were 
lost due to strikes in the Cement In­
dustry involving 10 or more worker*. 
No lockout was reported during this 
period. Infdrmation relating to lay 
off is not available.

Import aad Export Licences

208. Shri Bam Kristian Gupta: Will 
the Minister of Commerce aad Indus­
try be pleased to state:

(a) the total number of cases 
received by the Investigation w d 
Vigilance Division of the Import and 
Export Trade control organisation dur­
ing 1959 so fftr;

(b) out of them how many were 
disposed of departmental̂  and how 
many were handed over to the Special 
Police Establishment; and

(c) the nature of action taken and 
how many persons were convicted, 
black listed and placed on the- Suar 
pense List?




